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ta) the amount of loans givea to th3

educated unemployed in Andhra Pradesh
for selfsemployment particularly in small
icalefancillary industries during the last
thece years ;

(b) tre extont t» which these educated
unemployed have besn benefited ; and .

{¢) the amount of such loans to be
given during the remaining period of
seventh Five Year Plan to improve the lot
of unemployed persons ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b)
Presumably., th: Hon’ble Member s
refcrring to the Scheme for providing Self
Employment to the Educated Upemployed
Youths introduced in the year 1983.84.
The present data reporting aysiom from the
banks d-es not generate information in the
manner asked for. However, as per the
information received from the Office of the
Development Coemmissioner (Small Scale
Industries) in the Mimstry of Indurtry, the
number of cases sanctioned by the banks
in Andbra Pradesh are 14,781, 13,084
and 16,518 involving 1he amounts of
Rs 29.36 crores, Ras. 27.34 crores and
Rs. 34,74 crores for the years 1983-84,
1984-85 and 1985-86 respectively.

(c) The State-wise targets rnder the
Scheme have beea a.mounced by the
Goverament 50 far on vear to year basis,
In the cwirent financial year total number
of benefictaries 10 be ussistcd in Audhia
Pradesh is 17,300.

Export of Tex:iles from Andhra Pradesh

716. SHRI1V. TULSIRAM : Will the
Minaister of TEXTILES be pleased to siate ¢

(a) the amount caroed from textiles
exposts duting April-July 1986 ;

(b) the names of the countries where
ma. imum texiiles were exported ;

(c) the States from where these textilos
‘were exporied and tho share of Andhra
{Pradesh in those expoits ; a:.d
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(d) the steps takent to boost up export
quota of textiles from Anchra Pradesh
during the next four months of the current
yoar ? ‘

THE DEPUTY MINISTER IN THE
MINISTRY OF TEXTILES (SHRI 8.
KRISHNA KUMAR) : (a) The exports of
cotton textile (mill-made/Powerloom and
Handloom) and garments during April-
July, 1986 amounted to Rs. 208 crores and
Rs. 392 crores respectively,

(b) The countries where maximum
textiles and clothing were exported are
USSR, EEC, USA, Australia, Japan,
Canada, Switzerland etc,

(c¢) The statistics of State-wise exports
are not maintained,

(d) The export inCentives are not pro-
vided State-wise. A siatement of export
jncentives offered is giver below.

Statement

Exports of Textiles and Clothing are at
present offered the following incentives by
the Government =

(1) Sophisticated garment manufactu-
ring machines not manufactured
indigenously sre alowed to be
imported oa OGQL. As many as
114 machines for garment manu-
facture have been placed under
OGL, 97 of them enjoying con~
cessional import duty.

(2) For the purpose of removing
obsoloscence and for modefnising
the textie industry, the Govern-
ment policy of indig.nous pro-
duction of tex'ile machu.ery has
been liberalised and in seldcted
ateas bhigh technoiogy machinery
is allowsd to bs imported with
export obligation. :

(3) A textile modernisation fund of
Rs. 750 erores has been created
for facilitation of moderniatiop
of Textile Jodustry,
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Revised rates of CCS have been
arnounced effective from Ist July,
1985 These 1ates have been
announced for a  period of
3 years and are generally Figher
than before. Slow moving items
of garments on which CCS was
not admissibl: when exported to
quo‘a countries tave been made
cligible for CCS, CCS on export
of varn of ail counts bas been

allowed @ 8%,

Cotton garments and textiles have
been broucht under the Scheme
of Contract Registration with a
view to providinge an element of
certain'y to cxporters in the matter
of CCS.

Tt has been decided to set up a
Rashion Techaology Institute in
Delhi f.r education, rescarch an.i
training in the areas of fashion
design for garment manufacture.

The duty drawback
cotton  garments
increased to 10%

rates for
have  been

The number of days of pre-ship-
ment credit has been increased
from 90 days to 180 days. The
rate of interest has also been
reduced by 2.5 V4.

Many items of raw materialf
fabrics sre permitted to be impor-
ted under the Advance .icencing
Scheme. Duty Free REP Scheme
and th: Import-Export Pass Book
Scheme ints:duced reccotly.

Uader 100%  Export Oriented
Units 2nd Free Trade Zones
Scheme, facitities  for  liberal
import of capital goods and raw
materials «long with mapy other
concessions are given,

Goverrment has  been giving
liberal assistance for sponsoring
and fanding promotional activities
such a3 ma ket studies, Buyer-
Seilec Mects,  participation in
internationsl fairs and exbibitions,
etc.

NOVEMBER 7, 1986

Written Answers 200
Decline In Priccr «f (srdipcn
717. PROF. P.J. KURIEN : Wil

the Minister of COMMERCE be pleased to
state *

(a) wheiher cardamom industry s
facing a serious crisis due to steep decline
in the prices ;

(b) whether Government have asked
NAFED and State Trading Corporation to
export cardamom ;

(c) if so, the quantity exported by e:ch
of thes< agencies so far ; ond

(d) the measures being teken to
ersure 2 reasonable price for cardamom ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI PR.
DAS MUNSI) : (a) to (d) Prices of car-
damom which had risen sharply in the past
on acccount of short supply as a result of
drought have now returned to levels com-
parable to those prevalent with normal
levels of production. The NAFED and
STC have been requested by the Board to
procure and export cordamom duting the
current year., The Cardamom Trading
Corporation is a'so planning to enter into
the international* markets. Moreover, the
Board is implementing various schemes to
increase productivity and hasalso stream-
lined the auction sys'em (o stabilige the
prices and ensure fair return to growers.

Rate of Inflation

718, PROF, P.J. KURIEN @ Will the
Minister of FINANCE be pieased to State :

(a) whether there has been a fall in the
rate of inflation ;

(b) if so, how much ; and

(c) specific measures taken or proposed
to further bring down the rate of
inflation ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b)





